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tor Undertakings in Kerala: and 

(b) if so. the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDIJSTRY 
(SHRI P. K. THUNGON) : (a) Yes. 
Sir. 

(b) Details of the proposals are 
as under : 

indian Rare Eanhs limited 

(i) Setting up of a Sillimanite 
Recovery Plant at Chavara to 
produce about 1 0 . 0  tonnes 
per annum of sillimanite at an 
estimated cost of Rs. 2 
CTOTtS. 

(ii) Setting up of a project at 
Udyogmandal to utilise ad- 
ditional quantity of monazite 
available at Chavara at an 
estimated cost of around Rs. 
6 crores. 

Feniliten & Chemicals Pavan- 
core JM 

(i) A feasibility repol7 has been 
prepartd for the setting up of a 
900 tonnes per day Ammonia 
Plant at Udyogmandai to 
replace 3 old units of aggregate 
capacity of 340 tonnes per day 
at an  estimated cost of Rs, 
374.64 crows ar price level 01 
February. IWO. 

(ii) First stage clearance for ~ h t  
expansion of NPK production 
at Cochin Division from 360 
toaaes per day to 540 tonnes 
per day has been given in May, 
1990 to prepare draft pmject 
rtporl at a n  estimated cost of 
It& 1.1 crorrs. 

Scheme far Development d 4/m& ' 
and Ellon 

3139. SHRI DHARMANNA 
MQNDAWA SADUL : Will the 
Minister of PLANNING and PRO- 
GRAMME IMPLEMENTATION be 
pleased to state : 

(a) Whether the Government of 
Maharashtra has drawn up a scheme 
for the development of Ajanta and 
Ellora for inclusion in the Eighth Five 
Year Plan: 

1%) if so. the details thereof: aitd 
( c )  the total cost of the schcmc '' 
THE MINISTER OF STATE O F  

THE MINISTRY O F  PLANNING 
AND PROGRAMME IMPLEMEN- 
TATION (SHRI H. R BHARD- 
WAJ): (a) A scheme for the 
Dcvelopmtnr of Ajanta and Ellara 
was proposed by thc Stiile <iovcrt~- 
lncnt of Mahamshtra for the Eighth 
Plan. 

(b) and (c) The khe tne  envisngcz 
strengthening of tourist infrastrus- 
rural facilities. improvement oi 
transport. telc-cornniunication. wa tcr 
supply, electricity. sewerage. mitt!$ 
aerodrome facilities etc. The cstl- 
mated cost of the scheme u 
Rs. 195.6 crores. 
Impkmentaion d DWACRA Scheme 

ir Rrjertlua, M.P. d A.P. 

3140. SHRI VIRENDR .2 
SINGH : 
SWRIMATI MAHENPKA 
KUMARI : 
SHRIMATI SUMITR.2 
MAHASAN : 

Will the PRIME MINISTER hf 
pleased to rtatc : 



201 Wrirrert Art.mw:s S R  AVAN A 23. 19 1 3 /S/LKA) Wrirren Answers 202 

IRDP is in force in Rajasthan. THE MINISTER O F  STATE IN 
Madhya Pradesh and Andhra THE MINISTRY O F  R ~ J R A L  
Pradesh : DEVF-LOPMENT (SHRI IJTTAM- 

(b) the amount spent under the 
Development of Wotnen a n t  

(:hildnn in Rural Areas' schcme 
(DWACRA) in the Statcs during the 
last three years, State-wise ant1 ycilr- 
wise: and 

RHAI 11. PATEL) : (a)  Deveiopmcnt 
of Women and Children in Rural 
Areas (DWCRA) is being implemen- 
ted since 1983-84 i n  States of 
Rajasthan, Madhya Pradesh and 
Anclhra Pradesh. 

(c) details of the targets Ihe amount SPenf under 
achieved in various ficlds under the DWCRA during the last three years is 

as under :- $ ~ h e m e  ? 

--- -- - 
198-89 3 -3 
1989-90 17 27 
1990-91 Is 34 

- - -- - - - - - - - - 

(c) Till 1990-91 the total number 
of groups formed and number of 
women beneficiaries arc as  under 

3\41. SWRI SANMSfi K1lMAR 
GANGWAR: Will the PRlMF 
MINISTER be pleased to state. 

(a) whether all the cc~tttii+l corn- 
tlwlities a n  suppliect in cquul quan- 
tities in urban and rum1 urces under 
'he Public DIstributian System: i d  

THE MINISTER OF ST.4TF IN 
THE MINISTRY OF C'1C'll. S1;P- 
PLIES AND PI;Rl.IC DISTRIRI!- 
TION (SHRI KAMAI-IiDDIN 
AIIMEDl. (a)  anti (h) The com- 
~noiliries to be suppticil through 
Public Distribution System . I n  

nlloared by the Central Govcn~nwnt 
lo the State Goven~mcnt.; and IIT 
Adnlinistratians Internal &strihutian 
of thcsc oonimadi~ies within ~ h c  
SrntcJJUTs. inclutlitly the scitlc oL- 




